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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH. JAIPUR
GATEGORY-W|SE MONTHLY STATEMENT OF CASES FOR THE MONTH gF JULY. 2022

S.No. KIND OF CASES
PREVIOUS

BALANCE
INSTITUTION DISPOSAL CLOSING

BALANCEFB DB SB TOTAL FB DB SB TOTAL

MAIN CASES:- 01.07.2022 31.07.2022

CIVIL SIDE:-
1 CIVIL FIRST APPEAL 12768 0 3 112 115 0 0 32 32 12851
2 CIVIL SECOND APPEAL 5546 0 0 44 44 0 0 96 96 5494

EXECUTION FIRST APPEAL 92 0 0 0 0 0 0 0 0 92
4 EXECUTION SECOND APPEAL 23 0 0 1 1 0 0 0 0 24

^ CIVIL MISC. APPEAL 34966 0 53 391 444 0 34 189 223 351 87
6 CIVIL REVISION 769 0 0 27 27 0 0 22 22 774
7 CIVIL REVIEW 891 0 10 1'IJ ZJ 0 13 o 19 895

INCOIVIE TAX REFERENCE 0 0 0 0 0 0 0 0 0 0
9 OTHER TAX REFERENCE 127 0 0 0 0 0 0 0 0 127
10 TAX CASES 0 0 0 0 0 0 0 0 0 0

11 CUSTOM APPEAL 11 0 0 0 0 0 0 0 0 11

12 INCOIVE TAX APPEAL 329 0 o 0 9 0 5 0 5 333
13 WEALTH TAX APPEAL 0 0 0 0 0 0 0 0 0 0
14 SALES TAX REVISON 1175 0 6 0 6 0 152 0 152 1029
15 TESTAMENTARY CASES 0 0 0 0 0 0 0 0 0
16 COMPANY PETITION 8 0 0 0 0 0 0 0 0 8

17 COMPANY EXECUTION PETITION 0 0 0 0 0 0 0 0 0 0

to COMPANY APPEAL 8 0 0 0 0 0 0 0 0 B

19 COIVIPANY APPLICATION 13s 0 0 1 1 0 0 0 0 136

20 COMPANY SUIT 11 0 0 1 I 0 0 0 0 12

21 COMPANY LIQUIDN. CASES 46 0 0 0 0 0 0 I I 45
22 ELECTION PETITION 6 0 0 0 0 0 0 0 0 6

ZJ SPECTAL APPEAL (CrVrL) 41 0 1 0 1 0 6 0 6 36

24 SPECIAL APPEAL (WRITS) 2345 0 104 0 104 0 112 0 112 2337

25 CIVIL CONTEIVIPT 4591 0 21 103 124 0 13 49 62 4653
26 CIVIL WRITS 95826 0 136 2004 2140 0 154 995 1149 9681 7

2/ RECRIMINATION PETITION 0 0 0 0 0 0 0 0 U 0

CROSS OBJECTION 658 0 0
.>
J J 0 0 4 4 657

29 CIVIL REFERENCE 4 0 0 0 0 0 0 0 0 4

TOTAL (A) 160376 0 343 2700 3043 0 489 1 394 1883 161536

CRIMINAL SIDE:-
1 MURDER REFERENCE 10 0 0 0 0 0 0 0 0 10

2 CRIIVIINAL APPEAL 26440 0 40 301 341 0 1B 136 154 26627
CRIIVIINAL REVISION 12633 0 0 256 256 0 2 128 130 12759

4 CRIMINAL MISC. PETITION
(u/s 482 CR.P.C.)

21469 0 0 1 16'1 1161 0 0 634 634 21 996

q CRIMINAL MISC. BAIL
(u/s 438 & 439 CR.P.C.)

2654 0 0 2145 2145 0 n 2032 2032 2767

b CRIf\NINAL CONTEMPT 17 0 1 0 1 0 0 0 0 18

7 CRIIVINAL REFERENCE 1 0 0 0 0 0 0 0 0 1

6 HABEAS CORPUS 62 0 37 0 37 0 4B 0 4B 51

I CRIIMINAL LEAVE TO APPEAL 1 501 0 1 59 60 0 1 13 14 1547
't0 CRIMINAL WRITS 1 519 0 15 74 89 0 10 63 73 1 535

TOTAL (B) 66306 0 94 3996 4090 0 79 3006 3085 67311

TOTAL (A+B) 226682 0 437 6696 7133 0 568 4400 4968 228847
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT..'AIPUR BENCH. JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF JULY. 2022

INSTITUTION DISPOSALS.No. KIND OF CASES
PREVIOUS

BALANCE FB DB SB TOTAL FB DB SB TOTAL
CLOSING
BALANCE

MISC. CASES::- 01.07.2022 31.07.2022

CRIMINAL SIDE:-
1 CRIMINAL MISC.APPLN. :-

(cRlMlNAL !NTER. APPLN.)
1 BAIL IN CRIMINAL APPEAL 51 33 0 32 127 159 0 22 102 124 51 68
2 BAIL & STAY IN CRL.REVISION 4812 tt U 200 200 0 0 160 160 4852
3 BAIL & STAY IN CRL.IVISC.PET 1 8900 0 0 976 976 0 0 477 477 1 9399
4 BAIL&STAY IN CRL.TRAN. PET & CR 1127 0 0 36 36 0 0 27 27 1 136
5 BAIL & STAY IN CRL.CONT.PET 0 0 0 0 0 0 0 0 0 0
6 BAIL & STAY IN CRLLA 14 0 0 1 1 0 0 3 3 12
7 CRIMINAL tV]ISC. APPLICATION

(Arising over Crl IMain Cases) 698 0 0 40 40 0 0 44 44 694

TOTAL 30684 0 32 1 380 1412 0 22 813 835 31261

2 CRIMINAL TRANSFER 77 0 0 6 6 0 0 14 14 69
J STAY IN HABEAS CORPUS 4 0 0 0 0 0 2 0 2 2

TOTAL (D) 81 0 0 6 6 0 2 14 16 71
TOTAL (c+D) 30765 0 32 1386 1418 0 24 827 851 31 332
TOTAL (A+B+C+D) 257447 0 469 8082 8551 0 592 5227 581 I 260179
CIVIL SIDE:-

1 CIVIL INTER.CASES:-
1 STAY IN I. T. APPEAL 45 0 0 0 0 0 1 0 1 44
2 STAY IN W.T. APPEAL / CUSTA B 0 0 0 0 0 0 0 0 8
3 STAY IN O. T. REFERENCE 117 0 0 0 0 0 0 0 0 117
4 STAY IN S. T. REVISION 1014 0 5 0 05 140 0 140 879
A STAY IN CIVIL IST APPEAL 4243 0 3 100 103 0 0 30 30 4316
o STAY IN CIVIL 2ND APPEAL 2535 0 0 42 42 0 0 49 49 2528
7 STAY IN EXE. FIRST APPEAL 95 0 0 0 0 0 0 0 0 95
8 STAY IN EXE. 2ND APPEAL 22 0 0 1 1 0 0 0 0 23
o STAY IN C. M. APPEAL 9769 0 40 129 169 0 22 65 87 9851

10 STAY IN CIVIL REVISION 692 0 0 28 28 0 0 24 24 696
11 STAY IN CIVIL CONTEMPT 20 0 0 0 0 0 0 1 1 19

12 STAY rN SPL. APPEAL (CrVlL) 27 0 0 0 0 0 3 0 3 24
13 STAY IN CIVIL TRANS. APPLN 398 0 0 44 44 0 0 11 11 431
14 STAY IN COTVIPANY CASES 13 0 0 0 0 0 0 1 1 12

15 STAY rN SPL. APPEAL (WR|T) 1 966 0 B6 0 B6 0 114 0 114 1 938

16 STAY IN WRIT PETITION 561 73 0 92 1 BB1 1973 0 9B 851 949 57197

TOTAL (E) 77'.137 0 226 2225 2451 0 378 '|.032 14',|,0 78178

I CIVIL MISC. APPLICATIONS 5339 n 1t B3 100 n lv 187 216 5223
CIVIT IVIISC. CASES UIS-s 11594 0 41 142 183 0 o1 91 184 1 15!r3J

0 0 0 0 0 04 EXE, MISC.APPLICATION 0 0 0 0

1 n 0 0 0 0 0 0 0 15 LEAVE TO APPEAL TO S.C

417 0 0 47 47 0 0 11 11 453o CIVIL TRANS. APPLICATION

122 289 411 17270TOTAL (F) 17351 0 5B 272 330 0

0 500 1321 1821 95448TOTAL (E+F) 94488 0 284 2497 2781
524 2',148 2672 126780125253 0 316 3883 4199 0+D+E+

351935 0 753 10579 11332 0 '1092 6548 7640 355627GRAND TOTAL (A ro F)

II

III

Dt: 16-08-202215:22
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